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भा�रती�य खा�द्य सुरक्षा� एवं� मा�नंक प्रा�धि�करण
Food Safety and Standards Authority of India

(खा�द्य सुरक्षा� एवं� मा�नंक अधि�निनंयमा, 2006 क�  तीहती स्था�नि�ती एक वं���निनंक प्रा�धि�करण)

(A Statutory Authority established under the Food Safety & Standards Act, 2006)

       (गुणवंत्ता� आश्वं�सुनं प्राभा�गु)

(Quality Assurance Division)

एफाडी�ए भावंनं, क$टला� र$डी, नंई नि(ल्ली�-110002

FDA Bhawan, Kotla Road, New Delhi – 110002
 
 

नि(नं��क/Dated,   13 फरवर� , २०२४ 
  

आ(�श/Order

 

निवंषय: क्वालि�टी� रिरसर्च� एव� एनालि�रिटीक� ��ब्स प्रा.लि�., नाई दि�ल्�� क!  लिना��बना क!  सम्ब�ध में&|
Subject: Suspension of Quality Research and Analytical Labs Pvt. Ltd., New Delhi -reg
 

Quality Research and Analytical Labs Pvt. Ltd., New Delhi bearing FSSAI Reg. No.
58/N/FSSAI/2019 and NABL Certificate No. TC-8118 was recognized and notified by FSSAI
u/s 43(1) of FSS Act, 2006 vide Gazette Notification S.O. 3428(E) dated 18th September,
2019 for Chemical and Biological scope of testing for the purpose of carrying out the analysis
of food sample under Food Safety and Standards Act, 2006 and Rules and Regulations made
thereunder.

 
2.  It  is  noted  that  Quality  Research  and Analytical  Labs  Pvt.  Ltd.,  New Delhi  has  been
suspended  by  NABL  with  effect  from  26th October,  2023  and  subsequently  placed  in
withdrawal  of  accreditation  category  with  effect  from  10th December,  2023  as  per  the
condition 2 of clause 4.5 of the NABL Document No. 216.
 
3. Thus, the aforementioned laboratory Quality Research and Analytical Labs Pvt. Ltd., New
Delhi is hereby suspended with effect from 26th October, 2023 from carrying out analysis of
samples under the Food Safety and Standards Act, 2006 and Rules and Regulations made
thereunder as per regulation clause 10(2) read with clause 10(1)(iii) of the Food Safety and
Standards (Recognition and Notification of Laboratories) Regulations, 2018 for a period of
six months.
 
4. This issues with the approval of Competent Authority.
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(स्व�टी� ब!हे!र )
( Sweety Behera)

निनं(�शक (गुणवंत्ता� आश्वं�सुनं)
Director (QA)

FSSAI, New Delhi
 

 

प्रालि+/ To

1. क्वालि�टी� रिरसर्च� ए�ड एनालि�रिटीक� ��ब्स प्रा. लि�लिमेंटी!ड, 341, जी�एफ, एफ.आई.ई., पटीपड़गं�जी, नाई दि�ल्��-
110092

1. Quality Research and Analytical Labs Pvt. Ltd., 341, GF, F.I.E., Patparganj, New Delhi-
110092

Copy to:

1. State Food Safety Commissioners (All States/UTs) 
2. All Authorized Officers and Designated Officers, FSSAI 
3. CEO, NABL, New Delhi 

 

Copy for information to: 

1. PPS to Chairperson, FSSAI (HQ), New Delhi; 

2. PS to CEO, FSSAI (HQ), New Delhi; 

3. Executive Director (CS), FSSAI, New Delhi 

4. Director TICD, FSSAI, New Delhi 

5. Regional Director, FSSAI regional Office 

6. CITO FSSAI, New Delhi-for uploading on the FSSAI website 
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